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‘Hie following Jndirizil Magistrate i-irst Crass of West District, Delhi will \\'u:it its IJ-.iiy Magistrate, or. the dates noted
.-.giiinsi ihci: Ilil-I".L‘S. ll is enjoined upon the Duty Magistrate to hold trial of accused persons involved Z1‘. petty eases whenever netrssary and to
iiiii-mi 'u ail’ ’.l'§Ll‘1'll mittlurs, such its rerording of dying declaration etc. whenever such matter is planed before them. They should always he
waiiiatir-it ll; llu-i homes rm the day 01 duty.

On Sundays, Second Saturday and other holidays, they are required to reach to court by 11:00 AM and remain there up
tn 05:00 PM or till the disposal of remand and otliet misc. work whichever is later. On working days Duty Magistrates shall remain in the
l'll\ll'l till 05't10l'M. The duty Magistrate would he assisted by his/het own staff.
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Ms. Koiiial Garg, JMFC-03
R/o 2017, Second Floor, Gulabi Bagh, Delhi Administrative Flats, Delhi

SE: .~\iil<'.i1 l’at1gha1,l.d. .l.Vl|-‘(I Oh
R/ti I-lat No E-803, Parker \/RC White Lily Apartments, Gil‘. Road, Near
l'au Deii Lal Park, Sector-08, Sonipat. llaryana 131001
Ms. Siirbhi Sethi, JMFC (N1 Act -02)
R/o 112. Kirpnl Apartments, 44 LP. Extension, Patparganj, Delhi-110092.
Ms. Shivangi Mangla, Ld. JMI-‘C(Nl Act-05)
1':/l),1'|I‘1\lS? No. 90. Upper Ground Floor, Pocket 4 S: S, Sector 23, Rohini
Ueliii.

Ms. .'\i1.r:t~iiE<a, .l.Vl|~'C (ll/liihila (loziri-(16)
R/ii 1-‘; r Nu. 106, Type IV, First Flour, KKH Judicial Residential
Cn:ri;i1i'x, Shahdara, l)lI!11'li 110032

Ms. Slieetzil Rani, Ld. JMFC-12
R/o B-306, 3"‘ Floor, Greenfield Colony, Faridabad, Haryaria 121010
Ms. Shruti Sharma-II, JMFC (Mahila Court-2)
R./o A-2B/194B, Near Ekta Aparmient, Paschim Vihar,
Near Jwala Heri Market, Delhi
Ms. Atisha Jain JMFC (Digital Traffic Court)
R/o 283, 2nd Floor, Flat No.5, Residential Gagan Vihar. New Delhi -S1

’ Sh. (iaurav Sirigzt1,I.d. .lMl~'(I-06
R/0 l"i:ii No. 202, Aaubhay apartments, S -~ " Frmipat llaryana

Sh. Vikzis Maclaan, Ld. JMFC-07
R/ll B-H03, Judicial Olficers Residential Complex, Sector-26, Rohini-
l 100'-‘.3

\‘1\_ Nliivaha liaiinri, Ld. .|Ml-‘(I ‘.1
ltyn 20'/7., Delhi /‘idiiiinisiraiioti Flats, (iulalii liagh Delhi

Ms. Deepika Gciyal Shokcen, JMFC ( Mahila Court-03)
R/ii W7-10, A-2, Block, Asalatpiir Village. Janakpuri. New Delhi -110058
Ms. [Ill-'yIlS1'lI'ClZ Raina, Ld. JMFC (Mahila Court- 04)
R/0 C 98, 3'“ Floor, Antriksh Apartment, Rohirii Sector-14, Extension
Dellu l 10085 V
Nls. Iii-ma Langan, l.d. JMI-‘(Z (Mahila Court-0:»;
R/o 2!» (I, (Eli 10, Sunder Apartments, Paschim Vihar,
Nmv Ilrlihi -11008?

Sh.'G:iurnv Ujjwzil, Ld. JMFC (N1 Act)-01
R/0 33S.SFS Flats, Muklieijee Nagar, Delhi-110009
Sh. Anhhfll Singhal, Ld. JMFC-04
R/o I-‘lat No. 706, KKD Judicial Residential Complex, Type-IV,

l<ai'l<:irdoorn, Delhi 110032
Ms. Pounam Sirigh, Ld. .lMFC(Nl Act-04)
R/o I-‘Int No. 2078, Type IV, DD/\ Flats, Giilabi Bagh, Delhi
Ms. Sliivli Talwar, JMFC (Maliila Court-OZ ,
R/o A 2 /112. First Floor, Safdarjung Enclave, New Delhi -110029 I
Sh. Sliashanlt Nandan Bliatt, JMFC-02
R/o B- I04, Naveen Apartments Dwarka, Sector-05, New Delhi-110075 i ‘
Sh. Ankii Karan Singl-i, JMFC08
R/o 274, 3“ Floor, Jai Durga Aparunenis, Tagore Park, Delhi- 110009
.Vls:S:iraddl1a Sfivilslilvil, JMFC-09
ll/0 1'! 62/25, Second I-‘loot, Kalkaji l~'.xti.-nsioii Kalkaji New Delhi

Ms. Reriu, Ld. JMFC-10
R/n B-104, Judicial Residential Complex. Sector-26, Rohini Delhi

,, . .

days
O1-04-2026 292

02-04-2026 336A

D3-O4-2026 102
(Good Friday) (CBA-ll)

04-04-2026 508 (EXm.Block)

05-0-1»-2026 349
(Sunday)

06-04-2026
07-04-2026 153
08-04-2026 158

09-04-2026 ' 102(Exm. Block)

10-04-2026 355
1 1-04-2026
13-04-2026 12-04-2026 289

(Sunday)

14-04.2026 h 31

15-04-2026 245

16-04-2026 252

17-04-2026 353
18-04-2026

20-04-2026 19-04-2026 03
(sunday) (CBA-l)

21-04-2026
22-04-2026 268

23-04-2026 04(CBA-I)

24-04-2026 358

25-04-2026 356

26-04-Z026
(Sunday) 3°

27-04-2026 02(CBA-ll)

2a-04-2075 345
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S.No Name of the Judicial Magistei-ate Firs‘. Class W§;1:yis"8 Hvlidily Rt“-‘"1 N"-

13 Sh. Komal. J.\lFC-01 g 1°-04-1016 _[mff{f,’m_k]
R. o Vb 112 (3" Floor) DDA Flats. K.i.k.iji, New Delhi-110019 I

24 Sh. Tanmay Batham, JMFC(Nl Act-015! _ I 30-04-2026 fcgsggm
R.--o Flat No. 101, i-Iimvarsha ApBl'lf‘.'lL‘I;l [P E.\'.IEIlSlDfl, Delhi -110092

iii-'..\-‘E.-\?il(S :

01 On holiday the Duly Magi$1T;;1; the do)’ Shall also tl 1‘ "'h all the challans of traffic/5'1.*\./Et11P"\="dl"~l
Vehicle pertaining to Darya t.-..--_ . Kamla Market, Model Towtt 8i Paschim Viliar traffic circles.

02 When any working day is dc: ..rcd a holiday, the Duty Magistrate on that day will be dccmcd as Duty
Magistrate for whole day t~'LiI~¢;--.:-. any further order.

03. Duty Magisterate shall hold :C:;.:'i on Sundays, Second Saturdays and llolitlays ctc. in Room Numbers
mentioned against their narrti--1. .

04. li is impressed upon all the ;..~.i.cia1 Magistrate 1-'irst Class, West District, Delhi to rcmaitt aivailahlc in
their coun and to perform :I".c-- _- -..dicia1 work till S p.m.,ine1nding deciding remand and bai. itppliciitioii.
and signing of orders passed or. the day, as also on _- its, for example, release warrants, remand
warrants etc., and not to Icitvi; ‘iL1Ch work for the Duty Magistrate of that day.(Reference No. 1956-
2008/CND/I/West/ADD/DR.-'2(J1-1 dated 05-06-2014)

0/1(a) in case any Magistrate has zn Iiwicc court before 5 pm due to unavoidable reasons he/she shall intimate
zlic undersigned and the D~_-'\.- ‘tagistrate of the day of the said reasons before leaving ihc cnttrt. In
absence of any such intim;i:.o:1. the Duty Magistrate would perform tlic work of the said Presiding
Officer only after taking a '-‘- .'LT1t‘Il report from the Reader / Ahlrnad of the said Court about the mm
availability of the Presiding Utfrcer, which shall thereafter be sent to the undersigned.((Ri-fetciicc
.\‘o.l9S6/2008/CMM/West /-\‘ >1) DR/2014 dated 05-06-2014).

'15. It is clarified that on worl<:~.;.1 .:.i-.s, all the Bail applic. 1. ‘ii Superdari Applications shall “ave to 1)l‘
heard by zhe concerned c<»"..r:

116 All the Ld. Judicial .Viagistr;».'i . .:si Class, Wes: l)Z\lTt.‘l, Delhi shall comply the directions rt-.i ‘ii-ii tFo:n
time to time regarding dispo~..‘ :-1' the work from Eionhlc High Court of Delhi, New Delhi and fl'Il'l‘. ‘il.
Principal District & Scssioni I;-i-;-'c (West), Delhi.

07 The Ld. Judicial Magisteraic 1 1%: Class, West District, Delhi depuied for duty and the staff of their courts
who will work on Holidays t-.'.ll be entitled to avail Special Casual Leave (Compensatory Leave) in lieu of
the duty performed on such day is) as per rules. The Special Casual I.cavc (Compensatory l.ctivi:) of the
Judicial Magistrate 1-‘irst Class. West District, Delhi shall he routed through and after verification by
undersigned. ‘I'hc Judicial .\.*1e!_t{1\!:'3lB l-'irst Class, West District, Delhi while forwarding the application of
the staff for grant of such Spi-i nil Casual Leave (Compensatory) shall verify that the official concerned
had actually worked on a pit":-iilar date.

08 In case of emergency the I)‘..'_\ Vlagistrate is not available dtie in some inevitable reasons 1'11‘/Slit‘ will
send a formal request two tl:i_\"~ in advance f: ‘ change of duty alongwith the written conscr'/willingness
of the officer agreeing to ]'lt"'r\f -:: duty in his/her place, to the office of the undersigned .

O9 'I'I-ic Duty Magistrate of thc ;i.i). sllélll report at Video Conferencing Room latest by 12:30 noon and shrill
dispose off the work as pr: -.1 rcciions issued by the t' . TVIM Delhi contained in tltc office nrtlcr .\'n.
8340-80/MM/CMM/2008 ;.'.i:i .1 28-O7-2008.

10 The Judicial Officer who arc Li\‘|1l1lCd as Duty Magi:-irate, if summoned for the day, of such day of duty to
appear as witness in a cot.-1 ’oc.:tcd in court complex other than the place of posting will .~icn_d a formal
request in advance to the (0.. '. here he/she has to appear as a witness for his/hcr exemption from court
attendance for that date, he t ll‘ may do so '-i the forcnoori scssioii, under intimation to the iintltrrsigiiivd.
(Ref: standing order issue; :3 the l.d. District Judge-I & Sessions Judge, Delhi. Vidt-1 .\'U. 4253/»-
684/DM/Ga/.. Dated 26-ll) Z‘/'--U.)
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In IHSC, if any informationregarding Inquest U/s 196 Bharatiya .\'agarik Suraksha Sanhita-2023 is
rcce ved between 10.00 /\.M to 5.00 P.M. on a working day, the same shall be moved before the
'.::tdrrsigned for marking it further.

It is ; arified that on working tie-~.. ‘f any inquest information is received by the Duty Nlagisteraze after
_tt;~»:00 P..\t1. till 9.59 A.lVl. or. int‘ zmmediaze succeediztg day, then the same shall he deemed to be
marked to the concerned Duty Magistrate of the day, who shall proceed to conduc: the iaqucs:
proceedings and no formal marking of such inquest by the undersigned shall he required.

1!’ arv inquest information is received by the 1; qty Magistrate on holiday, then the same shall be deemed
to he marked to the Duty Vlagisterate of the day, who shall proceed to conduct the inquest proceedings
and "to formal marking of such Inquest shali he required.

In case of transfer of any Judicial Officer, the newly posted Judicial Officer shall work as Duty Magistraze
in piace of his/her predecessor Judicial Officer. _ii’sswwi“J‘ -IARA tr/.r~,n)»/cc‘

Chief J_t@aL\+ta@€uat¢
West District, Delhi

.i?§.'_ ..TT.H. §l5.. .CJlVl(West)/DR/2026 Dated, Delhi the .5..“ 25' 25
Copy forwarded for information and necessary action to:-
01. the llon'hle Registrar General, lligh Court of Delhi, New Delhi

Through I.d. Principal District 8: Sessions Judge, (West),Dclhi
U2. Iihe l.d. Principal I')istrict 8t Sessions Judge, (HQ), Delhi
03. the I.d. lid: Principal Distrit. ut Lcssions Judge, (West), Delhi
04, The l.d. Principal District & Sessions Judge all district Delhi/New Delhi

US. lite l.d. officer Incharge, Pool Car, 'I'is Ila‘/.ari Courts, Delhi
06. lhc l.d. CJMs, all District, Delhi/New Delhi,
07. l'he l.d. ACJM & all l.d. Judicial Magistra'e First Class, West District. 'l'is fiazari Courts. Delhi.
O8. the Director of Prosecution, 'l'is ilazari Courts, Delhi.
09. 'l'he Commissioner of Police, Delhi
10. l'hc l G (Prison), 'I'ihar Jail, Delhi/New Delhi.
ll. l'he Secretary, Bar Association, 'l'is llazari Courts, Delhi
12. 1‘he Sttpdt. Jail, New Delhi/I.ock-Up lncharge, 'l‘is ilazari Courts, Delhi
13. law Officer, Tihar Jail, Del "' ""-"v Delhi.
14. l-or Uploading on centralized web-site through IAYI-IRS
I5. The Video Conferencing, R. No. 211, ’I'is lla/.ari Courts, l)e1hi.
Eh. |'he (Care ‘faking Branch, (liq) & West ‘l'is llazari Courts, Delhi
27. Reader to the court of undersigned.
18. The Cash Branch, West District, 'l‘is Ila:/.ari Courts, Delhi.
3‘) PS to Ld. Principal District and Sessions Judge(West) District, Delhi , i
11.0 Office file  ,

./'2
(VASUlii-l-)1-11’{RA 1\7.AD)

Chief Judicial Magistrate
West District, Delhi


